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Involvement of private banks in money laundering

†2533.  SHRI  NARESH  AGRAWAL:  Will  the  Minister  of  FINANCE  be  pleased  to

state:

(a) whether  it  is  a  fact  that  serious  allegations  of  money  laundering  by  private
banks  of  the  country  have  come  to  light;

(b) if  so,  the  details  thereof;

(c) whether  it  is  also  a  fact  that  the  alleged  banks  have  sacked  some  employees
after  the  allegations;  and

(d) if  so,  the  details  of  such  banks?

THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE  (SHRI  NAMO
NARAIN  MEENA):  (a)  and  (b)  Reserve  Bank  of  India  has  informed  that  media
allegation  of  money  laundering  and  violations  of  KYC/AML  norms  by  26  banks,
including  10  private  banks,  had  come  to  notice  during  March­May,  2013.  RBI  had
conducted  a  scrutiny  in  these  banks  to  look  into  the  allegations.

(c)  and  (d)  Financial  Intelligence  Unit­India  (FIU­IND)  has  informed  that  twenty
one  banks  have  informed  that  they  have  taken  administrative  action,  including  transfer
and  suspension  against  some  of  their  employees.  Further  FIU­IND  can  also,  under  the
Prevention  of  Money  Laundering  Act,  2002  (PMLA),  initiate  action  for  non­compliance
by  banks  of  their  obligations  under  the  PMLA,  including  submission  of  statutory  reports
to  FIU­IND.  On  the  basis  of  information  in  the  public  domain  and  reports  received  from
the  Reserve  Bank  of  India,  FIU­IND  had  issued  show­cause  notices  to  16  banks  for
possible  violation  of  their  reporting  obligations  under  the  PMLA.

Financial assistance by NABARD to Madhya Pradesh

†2534. DR.  VIJAYLAXMI SADHO: Will  the Minister of FINANCE be  pleased  to
state:

(a) whether  it  is  a  fact  that  National  Bank  for  Agriculture  and  Rural
Development  (NABARD)  has  provided  financial  assistance  to  Madhya  Pradesh  (MP)
for  the  rural  road  projects;

(b) if  so,  the  details  of  the  assistance  provided  during  each  of  the  last  three
years  and  current  year,  year­wise  and  district­wise;

(c) the  amount  spent  on  these  projects  so  far;  and

(d) whether  norms  and  time  limit  for completion  of  these  projects was  also  fixed
and  if  so,  the  details  thereof?

THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE  (SHRI  NAMO
NARAIN  MEENA):  (a)  to  (d)  Yes,  Sir.  The  district­wise  details  of  financial  assistance
provided  by  National  Bank  for  Agriculture  and  Rural  Development  (NABARD)  to
Madhya  Pradesh  for  rural  road  projects  during  the  last  three  years  and  current  year
upto  10th  February,  2014,  are  given  in  Statement  (See  below).  The  NABARD  has
informed  that  all  the  road projects  are  sanctioned  by  them as  per  Indian Road  Congress
(IRC)  norms.  The  road  projects  sanctioned  to  Government  of  Madhya  Pradesh  have  a

time­frame  of  two  to  three  years.

†Original  notice  of  the  question  was  received  in  Hindi.
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Sl.    Name  of 2010­11 2011­12

No. District No.  of Amt Cum Total No.  of Amt Cum Total

Projects sanc­ Exp. Disbs Projects sanc­ Exp. Disbs

tioned As till  date tioned As till  date

reported (10/02/14) reported (10/02/14)

by  State by  State

Govt. Govt.

1       2 3 4 5 6 7 8 9 10

1 Alirajpur

2 Anuppur 6 869.42 594.67 547.59 •

3 Ashok Nagar 10 2587  21 2578.33 1896.39 *

4 Balaghat 4 528.77 468.83 429.41 *

5 Barwani 3 1624.59 1365.33 1138.94

6 Betul 3 582.83 336.23 315.61 1 173.55 117.11 103.81

7 Bhind 3 418.87 465.28 378.17 •

8 Bhopal 2 1161.57 1236.68 1106.50 2 425.78 319.23 275.87

9 Burhanpur 3 577.09 551.20 445.88

10 Chhatarpur 4 423.86 508.77 395.10 3 265  00 80.38 101.20

11 Chhindwara 39 4996.60 4219.29 3587.99 *

12 Damon 12 2738.26 2465.61 2116.64 3 2155.80 1894.03 1474.92

13 Datia 6 698.09 764.27 619.43 *

14 Dewas 8 1497.18 1058.14 923.44 *

15 Dhar 3 1663.54 1441.00 1155.73 4 1291.83 438.65 521.84

16 Dindori *

17 Guna 3 811  46 553.36 494.31

18 Gwalior 2 772.81 105.66 213.73 *

19 Harda 1 227.83 212.59 199.70 *

Statement

District-wise details of Road Projects sanctioned under RIDF during the last

three years and current year in the State of Madhya Pradesh



[18 February, 2014] 99Written Answers to Unstarred Questions

(Rs.  lakh)

2012­13       2013­14   Remarks

No.  of Amt Cum Total No.  of Amt Cum Total

Projects sanc­ Exp. Disbs Projects sanc­ Exp. Disbs

tioned As till  date tioned As till  date

reported (10/02/14) reported (10/02/14)

by  State by  State

Govt. Govt.

11 12 13 14 15 16 17 18 19

1 554.93 0.00 110.99 *

• *

3 1585.08 120.65 384.58 *

11 2360.51 1794.58 1584.07 *

1 203.55 195.53 156.42 1 304.06 381.47 304.06

3 425.21 310.13 270.02 5 1274  58 1441.59 1266.58

3 409.11 198.68 207.87 *

3 853.33 286.53 341.66 *

* 1 274.03 60.31 93.41

* 3 3447.45 94.70 752.94

4 856.72 0.00 171.34 3 937.07 405.71 481.89

1 735.75 657.52 562.70 1 117.52

* * Expn.  not

reported,  only

mobilisation

advance given

* 1 62.82 12.56

* *

2 1227.85 419.25 510.54 *

* *

* *

1 196.42 100.26 102.65 4 2145.26 429.05 ­do­

Statement

District-wise details of Road Projects sanctioned under RIDF during the last

three years and current year in the State of Madhya Pradesh
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1       2 3 4 5 6 7 8 9 10

20 Hoshangabad 7 1740.11 1312.75 1241.94 *

21 Indore 8 1961.83 1469.64 1268.89 1 220.14 217.03 173.63

22 Jabalpur 1 121.86 125.44 100.36 6 1752.55 640.18 731.16

23 Jhabua *

24 Katni 10 1925.77 1266.01 1166.59 1 283.26 271.42 228.19

25 Khandwa 2 171.51 162.00 132.45

26 Khargone 3 645.66 623.86 499.08 5 1109.68 939.78 796.62

27 Mandla 5 1332.66 1363.85 1107.82 *

28 Mandsaur 5 905.80 538.23 504.09

29 Morena 4 569.77 384.56 330.68 1 282.70 289.54 231.64

30 Narsinghpur 1 286.11 324.31 262.19 4 1057.79 381.15 435.06

31 Neemuch 2 991.25 1222.26 927.22 *

32 Raisen 4 604.83 272.21 284.29 1 275.70 95.41 112.39

33 Rajgarh 3 713.55 841.90 701.75 *

34 Ratlam 1 137.30 52.42 57.88 *

35 Rewa 1 103.90 103.51 86.20 *

36 Sagar 17 3373.14 3424.08 2859.61 *

37 Satna 2 199.51 136.05 117.98 *

38 Sehore 14 1836.35 1888.28 1469.31 27 4448.87 3430.81 2879.78

39 Seoni 6 995.29 903.41 758.57 *

40 Shahdol 2 304.47 170.15 161.29

41 Shajapur 7 1225.21 1119.93 995.04 *

42 Shivpuri 3 405.32 260.01 245.40 *

43 Sidhi *

44 Singrauli 3 993.04 774.87 655.39 *

45 Tikamgarh 2 258.14 280.10 222.13 *

46 Ujjain 3 1004.29 1021.24 866  54 *

47 Umaria *

48 Vidisha 15 5605.31 3888.78 3497.01 14 2962.41 2547.55 2064.37

TOTAL 225 46197.04 39514.82 33607.32 91 21099.98 15002.74 13007.43

*  The  disbursement  pertains  to  previous  sanctions

Source:  NABARD
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11 12 13 14 15 16 17 18 19

5 987.57 405.68 449.66 3 278.50 55.70 ­do­

* 2 254.97 133.09 13761

6 1580.16 0.00 316.03 *

1 78.29 82.19 68.26 *

* 1 356.05 71  21 ­do­

6 1267.56 593.16 630.41 3 787.87 157.57 ­do­

2 454.71 579.50 454.70 7 1803.32 306  48 519.52

1 449.92 0.00 90.35 1 1345.35 269.07 ­do­

4 930.71 131.73 270.44 2 377.83 75.57 ­do­

4 1039.39 755.93 691.67 1 179.87 111.65 107.43

3 406.13 178.98 194.34 3 1597.86 319.57 ­do­

* 3 866.89 293.85 365.35

11 2624.72 334.57 739.07 18 5525.70 923.11 1218.38

12 7562.10 3832.54 3722.90 12 2289.72

2 564.35 290.27 296.32 4 412.10 16.14 ­do­

* 3 772.60 748.45 503.74

11 2982.91 2377.27 2180.46 14 2952.68 255.40 446.87

* *

5 900.11 510.75 502.80 5 749.91

1 483.15 239.96 248.29 2 41436 72.64 95.99

* *

1 359.65 0.00 71.93 1 402.02

* *

1 380.58 110.78 146.13 1 129.44

* *

* *

5 1382.28 272.02 439.22 *

1 647.13 0.00 129.43 *

9 2799.67 940.96 1125.54 2 834.23 166.85 ­do­

124 37289.55 15719.42 17170.80 107 30894.06 5228.45 7867.07


